
Papers Laid m:~ 23~ 19.77 

(Hindi qd &glish veniODa) under IUb-
section (2) of section S of the All India 
SCTviCCI Act, 1951: 

(I) Tbe Indian Administrative 
Service (Appointment by Prom~ 
lion) Am<Sld......,t Regulations, 
1977, publlshed in Notification 
No. G.S.R. 16M in Gazette of 
India dated the Srd Dec~ber, 
1977· 

(2) The Indian Administrative Ser-
vice (Appointment by Promotion) 
Fifth Am~t Regulations, 
1977, publiabed in Notification 
No. G.S.R. 1655 in-Gazette of 
Inctia daa:d the loth December, 
1977. (P'-d .. /iMtny, S. No. 
LT -1493177) 

"J;'HE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (PROF. 
SlIER SINGH): I beg to lay on the 
Table a copy each of the following papen 
(Hindi aDd Englisb vewoos) under IUb-
section (I) of oection 61gA of the Com-
panies Act, 1956: 

(a) (i) Annual Report of the Praga 
Tools Limited, Secundera-
had, for the year 1975-76 
alolll! with the Audited Acc-
oUDb and the Comment! of 
the Comptroller and Auditor 
General thereon. 

(ii) A Itatement explaining that 
Government are in agree-
ment with tbe above Report 
and theref' ore no sq>arate 
Review on the working ufthe 
Company io being laid. 

(b) (i) Annual Report of the Praga 
Tools Limited, Secundera-
bad, for the year 1976-77 
along with the Audit"'! 
Accounll and the Commenll 
of the Comptroller and 
Auditor Geoeral thereon. 

(ii) A statemCDt explaining that 
Government are in agree-
ment with the above Report 
and therd ore no lCparate 
Review on the working . of 
the Company is being laid. 
[Plttudinli6rmy,S"No. LT-
14941771 

(e) (i) .a4nnualRepcn:toftheMishra 
Oil"tu Nill&'" Limited, 
Hyderabad f~ the· )·tar 
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I '!I76-77 along with the Au-
dited Accounll and the Oom-
menll of the Comptroller and 
Auditor Genera\ ~ 

(ii) A ltatement explaining that 
Government are in agreement 
with the,: above Report and 
tberd'fJrC no separate Review 
on the working of the Com-
pany is being laid on the 
Table. IPlaud ill library, s.. 
No. LT-I49SI771 

(d) (i) Annual Report of the 
Bharat Dynamia Limited, 
Hyderabad, for the year 
1975-?6, along with the 
Audited Accounts and the 
Camment!ofthe Comptroller 
and Auditor General thereon, 

(ii) A statement explaining that 
Government are in agreement 
with the above Report 
and therefore no lCparate 
Review on the working of 
the Company is being laid 
on the Table. r P/Q&.d in 
librtny, Se,No. L T -i496/77) 

(e) (i) Annual Report of the Goa 
Shipyard Limited, Goa, for 
the vear '976"77 along with 
the Audited Accounll and 
the Commenll of the Comp-
troller and Auditor General 
thereon. 

(ii) A ltatemcot explaining that 
Government are in agree-
ment with the above Re-
port and therefore no Ie-
parate Review on the work-
ipf of the Company is being 
laid. (Ploud iIIlib,tny, Su No. 
LT- I 497/771 

(f) (i) Annual Report of the Maza-
gon Dock Limited, Bombay, 
for the year 1976-77 along 
with the Audited Accounll 
and the Comment! of the 
Comptroller and Auditor 
Gc:aeraJ thereon. 

(ii) A .tatcment explaining that 
Government are in agf'tt'oo 
ment with the above Report 
and theref' ore no ~arate 
Review on the working of 
the Company iI being laid. 
(Ploudln librtny,S •• No. LT-
14911771 


